
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :04-06-2024 
 

Date : 04.06.2024  

SL

. 

No

. 

C.A.No. 

Date of 

Applicati

on 

Case No. 

Name of 

the 

Applican

t 

C.C 

Type 

Judg

e / 

Cour

t 

Name 

C.C 

Applied 

For 

Dealing  

Section 
Seat 

1 
50993/20

24 
04.06.2024 

WP(C)-

13870/20

24 

P N 

PATTNAIK 
C.O. 

COUR

T 

NO. 

1 

Order 

Dtd. 

9999-

12-31 

WRIT 

BRANCH-

8 

(Sea

t 

No-

29) 

2 
50994/20

24 
04.06.2024 

WP(C)-

13719/20

24 

D. 

BISWAL 
C.O. 

COUR

T 

NO. 

1 

Order 

Dtd. 

2024-

05-30 

WRIT 

BRANCH-

7 

(Sea

t 

No-

44) 

3 
50995/20

24 
04.06.2024 

WP(C)-

13715/20

24 

D. 

BISWAL 
C.O. 

COUR

T 

NO. 

1 

Order 

Dtd. 

2024-

05-30 

WRIT 

BRANCH-

7 

(Sea

t 

No-

44) 

4 
50996/20

24 
04.06.2024 

WP(C)-

13797/20

24 

U. 

CHHOTRAY 
C.O. 

COUR

T 

NO. 

1 

Order 

Dtd. 

2024-

05-30 

WRIT 

BRANCH-

7 

(Sea

t 

No-

44) 

5 
50997/20

24 
04.06.2024 

WP(C)-

13798/20

24 

U 

CHHOTRAY 
C.O. 

COUR

T 

NO. 

1 

Order 

Dtd. 

2024-

05-30 

WRIT 

BRANCH-

7 

(Sea

t 

No-

44) 

6 
50998/20

24 
04.06.2024 

WP(C)-

13726/20

24 

D. 

BISWAL 
C.O. 

COUR

T 

NO. 

1 

Order 

Dtd. 

2024-

05-30 

WRIT 

BRANCH-

7 

(Sea

t 

No-

44) 

7 
50999/20

24 
04.06.2024 

WP(C)-

13702/20

24 

N K ROUT C.O. 

COUR

T 

NO. 

9 

Order 

Dtd. 

9999-

12-31 

WRIT 

BRANCH-

7 

(Sea

t 

No-

44) 

8 
51000/20

24 
04.06.2024 

BLAPL-

482/2024 
MR SAHOO C.O. 

COUR

T 

NO. 

9 

Order 

Dtd. 

2024-

04-08 

BAIL-1 

(Sea

t 

No-

1) 

9 
51001/20

24 
04.06.2024 

CRLREV-

183/2024 
CR KAR C.O. 

COUR

T 

NO. 

Order 

Dtd. 

2024-

CRIMINA

L 

REVISIO

(Sea

t 

No-



9 05-17 N 4) 

10 
51002/20

24 
04.06.2024 

BLAPL-

807/2024 

A. K. 

MOHANTY 
C.O. 

COUR

T 

NO. 

9 

Order 

Dtd. 

2024-

05-16 

BAIL-1 

(Sea

t 

No-

6) 

11 
50969/20

24 
04.06.2024 

WP(C)-

6687/202

4 

SOURAV 

SEKHAR 

BEHERA 

GENERA

L  

Final 

Order 

WRIT 

BRANCH-

8 

(Sea

t 

No-

40) 

12 
50972/20

24 
04.06.2024 

ABLAPL-

3555/202

1 

SAMEER 

PATTNAIK 

GENERA

L  

Entire 

Brief 
BAIL-1 

(Sea

t 

No-

6) 

13 
50973/20

24 
04.06.2024 

CRLMC-

143/2024 

SWAGAT 

NAYAK 

GENERA

L  

Order 

Dtd. 

2024-

03-18 

CRIMINA

L MISC 

(Sea

t 

No-

2) 

14 
50986/20

24 
04.06.2024 

WPC(OA)-

1282/201

5 

RANJAN 

KUMAR 

SETHY 

GENERA

L  

Petitio

n With 

Annexur

es 

OA 

Branch 

(Sea

t 

No-

1) 

15 
50987/20

24 
04.06.2024 

WP(C)-

5459/202

0 

SURYA 

NARAYAN 

BEHERA 

GENERA

L  

Petitio

n With 

Annexur

es 

WRIT 

BRANCH-

4 

(Sea

t 

No-

27) 

16 
50991/20

24 
04.06.2024 

WP(C)-

35576/20

20 

RANJAN 

KUMAR 

SETHY 

GENERA

L  

Petitio

n With 

Annexur

es 

WRIT 

BRANCH-

5 

(Sea

t 

No-

22) 

17 
50992/20

24 
04.06.2024 

WP(C)-

8187/202

4 

NIRANJAN 

PANDA 

GENERA

L  

Order 

Dtd. 

2024-

04-08 

WRIT 

BRANCH-

8 

(Sea

t 

No-

42) 

18 
50968/20

24 
04.06.2024 

CRLMC-

1721/202

4 

S. K. 

SETHI 

GENERA

L  

Order 

Dtd. 

2024-

05-17 

CRIMINA

L MISC 

(Sea

t 

No-

6) 

19 
50970/20

24 
04.06.2024 

CRLMC-

1373/202

4 

P. K. 

BARIK 

GENERA

L  

Order 

Dtd. 

2024-

05-14 

CRIMINA

L MISC 

(Sea

t 

No-

1) 

20 
50971/20

24 
04.06.2024 

CRLMC-

4177/202

3 

SARAT 

DASH 

GENERA

L  

Order 

Dtd. 

2024-

05-20 

CRIMINA

L MISC 

(Sea

t 

No-

7) 

21 
50974/20

24 
04.06.2024 

LAA-

98/2009 

S.C 

MOHANTY 

GENERA

L  

Order 

Dtd. 

2022-

09-27 

FIRST 

APPEAL 

(Sea

t 

No-

6) 

22 
50975/20

24 
04.06.2024 

LAA-

96/2009 

S.C 

MOHANTY 

GENERA

L  

Order 

Dtd. 

FIRST 

APPEAL 

(Sea

t 



2022-

09-29 

No-

6) 

23 
50976/20

24 
04.06.2024 

LAA-

5/2019 

S.C 

MOHANTY 

GENERA

L  

Order 

Dtd. 

2024-

03-22 

FIRST 

APPEAL 

(Sea

t 

No-

5) 

24 
50977/20

24 
04.06.2024 

LAA-

4/2019 

S.C 

MOHANTY 

GENERA

L  

Order 

Dtd. 

2024-

05-14 

FIRST 

APPEAL 

(Sea

t 

No-

5) 

25 
50978/20

24 
04.06.2024 

LAA-

13/2019 

S.C 

MOHANTY 

GENERA

L  

Order 

Dtd. 

2024-

05-17 

FIRST 

APPEAL 

(Sea

t 

No-

5) 

26 
50979/20

24 
04.06.2024 

WP(C)-

29863/20

23 

S.PATTNA

IK 

GENERA

L  

Order 

Dtd. 

2024-

03-01 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

3) 

(Sea

t 

No-

119) 

27 
50980/20

24 
04.06.2024 

SA-

198/1997 
P.K PAL 

GENERA

L  

Order 

Dtd. 

2023-

01-03 

SECOND 

APPEAL 

(Sea

t 

No-

7) 

28 
50981/20

24 
04.06.2024 

WP(C)-

37679/20

23 

S.PATTNA

IK 

GENERA

L  

Order 

Dtd. 

2024-

01-12 

WRIT 

BRANCH 

(DIVISI

ON 

BENCH-

1) 

(Sea

t 

No-

105) 

29 
50982/20

24 
04.06.2024 

ABLAPL-

5477/202

4 

A.K 

PANDA 

GENERA

L  

Order 

Dtd. 

2024-

05-30 

BAIL-1 

(Sea

t 

No-

2) 

30 
50983/20

24 
04.06.2024 

CRA-

247/1999 

M.K 

MOHANTY 

GENERA

L  

Judgeme

nt Dtd. 

2020-

12-23 

CRIMINA

L 

APPEAL 

(Sea

t 

No-

1) 

31 
50984/20

24 
04.06.2024 

ABLAPL-

5479/202

4 

A.K 

PANDA 

GENERA

L  

Order 

Dtd. 

2024-

05-30 

BAIL-1 

(Sea

t 

No-

2) 

32 
50985/20

24 
04.06.2024 

CONTC-

44/2018 
D.SAMAL 

GENERA

L  

Order 

Dtd. 

2024-

05-21 

CONTEMP

T 

(Sea

t 

No-

1) 

33 
50988/20

24 
04.06.2024 

CONTC-

44/2018 
D.SAMAL 

GENERA

L  

Order 

Dtd. 

2024-

05-21 

CONTEMP

T 

(Sea

t 

No-

1) 

34 50989/20 04.06.2024 WP(C)- B.N GENERA
 

Order WRIT (Sea



24 6392/202

4 

SAHOO L Dtd. 

2024-

08-14 

BRANCH-

3 

t 

No-

33) 

35 
50990/20

24 
04.06.2024 

WP(C)-

30131/20

21 

M.K PANI 
GENERA

L  

Order 

Dtd. 

2021-

11-23 

WRIT 

BRANCH-

1 

(Sea

t 

No-

30) 

N I C 

 


